
THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a)
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The Gazette Notification No. 44-GA/7I 
dated 19 March, 1971 is an amendment 
of the IFS (B) (RCSP) Rules 1964; and 
not an order regarding promotion and 
fixing of seniority of Grade 111 
Stenographers.

The appointments to this Grade were 
made vide order No. Q/PD/5602/18/71 
dated 16th October 71 in pursuance of 
the provisions of Rules 17 (e) of the 
amended IFS (B) RCSP Rules, notified 
vide Notification No. 44-GA/71 of 19 
March, 1971.

(b) Yes. Sir.
(c) and (d). The representations ore 

being considered in consultation with thc 
authorities concerned.

12 M  tars.
CORRECTION OF ANSWER TO 
STARRED QUESTION NOS. 541

AND 547 RE. MINI STEEL PLANT

THE MINISTER OF STEEL AND 
MINES (SHRI S. MOHAN KUMARA- 
MANGALAM): With your leave Mr. 
Speaker Sir, I would like to make a small 
clarification, in reply to a supplementary 
qyestion today to questions Nos. 541 and 
547, I made the statement that the export 
of ferrous scrap was banned. As the term 
'ferrous scrap’ is very generic, I would 
like to make the following clarification. 
The export of heavy melting scrap is 
banned, but certain varieties of scrap that 
cannot profitably or efficiently be used in 
our country in the existing electric furnace 
units or are in excess of indigenous off 
take like cast iron borings and mill scale 
are allowed to be exported. Whenever 
indigenous demand for such categories 
picks up, Government will certainly con-
sider restricting or even banning their 

expert.

12J2 bn.
CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 
SiwatwW w  Assam

SHRI SAMAR GUHA (Cootai): I call 
the attention of the Minister of Home

Situaiidh in Asssam 
(CA)

Affairs to the following matter of urgent 
public importance and request that he 
may make a statement thereon:—

“The reported tour of riot-affected 
areas of Assam by Shri R. C. Pant, 
Minister of State and the latest situ-
ation there”.

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANT): Sir, With a view to mak-
ing 0 first hand assessment of the situa-
tion in Assam, I visited Silchar, Dibru- 
garh, Moirabari and Gauhati on the 
16th and 17th December, I exchanged 
views with different sections of the people 
and also with the Chief Minister and the 
concerned State officials. The State Go-
vernment are aware of the need for main-
taining vigilance and are earnestly engaged 
in speedy restoration of cordial relations 
among different linguistic groups. Meas-
ures have been undertaken to provide re-
dress to the victims of the disturbances. 
A Commission of Inquiry has been 
appointed to go into two specific incidents 
resulting in the death of two students. 
The State Government have also decided 
to inquire into the adequacy of adminis-
trative arrangements made to deal with 
the disturbances including allegations re-
garding lapses.

SHRI SAMAR GUHA: I am really
surprised to find that the hon Minister 
has been so brief in informing the House 
about the latest situation in Assam. 
Although he had the pleasure to give 
more information to the press while he 
held a press conference at Gauhati on 
the 16th where he admitted that although 
the situation was improving, yet the situ-
ation in Assam had not been restored to 
normal conditions, even that has not been 
admitted here on the floor of the House 
today.

The situation in Assam should be view-
ed not in isolation. It is the eighth riot, 
language riot in Assam, after Indepen-
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deuce. This time, the situation turned 
not only ugly but surpassed all measure 
of atrocities and barbarities that were com* 
mitted against not only the Bengalis, but 
the Biharis, the Marwaris in succession 
and at different times.

SHRI TARUN GOGOI (Jorhat) Can 
he dte any examples? He is making a 
false statement in the House.

SHRI D. BASUMATARI (Kokrajhar)- 
It is a wrong statement.

SHRI B. K. DASCHOWDHURY 
(Cooch-Behar): We have read it in the 
newspapers. Otherwise, why were they 
creating trouble? (Interruptions).

MR. SPEAKER: May I request the
hon. Members not to interrupt Shri 
Samar Guha?

SHRI TARUN GOGOI: Why should he 
refer to M&rwaris and  ̂other communities? 
(Interruptions).

SHRI S. A. SHAMIM (Srinagar): He 
must state his case first I^et the hon. 
Member have some patience, because he 
belongs to the ruling party.

SHRI SAMAR GUHA; It is not neces-
sary for me to draw the attention of the 
hon. Member who is interrupting to what 
happened in 1968 when the Home Minis-
ter, Shri Yeshwantrao Chavan last visited 
Assam and instituted an inquiry. At that 
time, against whom was the riot? I do 
not want to go into all that now. It 
is also known that there are innumerable 
Biharis working in the tea gardens and 
others. They were also subjected to 
great suffering in the 'Bihari Khedda’ 
which was there; similarly, thp ‘Bengali 
Khedda' and ‘Marwari Khedda* move-
ments were there I do not want to go 
into that situation today My whole ob-
ject is not to create an exciting situ-
ation but to deal with the problem, I sub-
mit that we have to look into the pio- 
blem from the national perspective.

The issue in Assam is not one of 
Bengalis versus Assamese. It is a 
national issue. That was the reason why

I expressed my surprise. I had expected 
the Home Minister to give us at least 
some information about the ulgy and 
tragic happenings that overtook Assam 
during the last two or three months, but 
he has suppressed that. I do not want 
to say any Ain g on that. I only want to 
say that while winding up the debate the 
other day, Shri F. H. Mohsin had said 
on the floor of the House that all that 
had been said on the floor of the House 
about this matter was exaggerated. I say 
that that is absolutely wrong. Even a 
fraction of the incidents that had happened 
in Assam has not been brought to light. 
I had said also on the earlier occasion that 
the national press had completely blacked 
out the happenings and the incidents in 
Assam. Our friends from the south 
were so much agitated about what the 
happening in U.P. where there were just 
one or two or three cases and they safci 
that 18 persons had been killed. But that 
is absolutely wrong- At least a few 
hundreds of persons have been killed.
35,000 people have become refugees. Not 
hundreds, but a few thousands of houses, 
have been burnt there. The situation is 
not normal in the sense that the threat, 
intimidation and the boycott of the minori-
ties is still going on. The situation is Mill 
tense, and normal condition has not been 
restored there. So, I want to know from 
the hon. Minister the measures that have 
been taken. I only want to warn the Gov-
ernment that if this theory of the ‘sons Of 
the soil' is allowed to subvert our con-
cept of national integration and our con-
cept of living together, it will set in 
motion a process of chain reaction, not 
only in Assam but in other parts of the 
country, and perhaps it may lead to a blood 
bath all over the country.

If the ‘sons of the soil’ theory is allow-
ed to be raised, then what will happen in 
West Bengal? About IS per cent Of the 
population in West Bengal are not Bengalis. 
75 per cent of the working population in 
the metropolitan or industrial anas, in
the coalfields and in the tea-gardens are
not from Bengal. 80 per cent of the
trade and big business and big industries
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is held not by Bengalis but by non- 
Bengalis. la  Calcutta, the biggest man- 
sions are not being held by the Bengalis. 
But we have never raised this question. 
Hus question was never raised. Even 
after the linguistic reorganisation of the 
States, no State in India is unilingual. 
ThiDrefore, this prefolem will remain. If 
this sons of the soil theory is allowed to 
stl&Vert the concept of national integra-
tion, the concept of living together, the 
co&cfcpt of unity in diversity, then, as I 
haVe said, and I repeat, it will start the 
process of chahl reaction and ultimately a 
bftttdbath in the whble country. There- 
forb, the Covernment should be fore- 
wttfiied.

It was a shocking statement made the 
aftffcr day by Mr. Mohsin in winding up 
th# discussion on the report of the Com- 
nfl&ioiier for Linguistic Minorities. He 
s&lS that the Bengalis would tty  to get 
ttiftfisfelves assimilated into the Assamese. 
Wftfct a horrible, dkngerous theory? It is 
a itfeory of annihilation of the linguistic 
mHtritities, annihilation of thfe minorities 
by the majority. It is a theory of cul-
tural genocide. Only Hitler practised it.
li all thje xnbre shocked at his state- 
metft because the Prime Minister was sftt- 
iti^’ tfy his side but she did not intervene. 
Atittut this theory o£ the assimilation of 
the riiinorities by the majority, today, it is 
lhfftusdc, but tomorrow it may be de- 
n&Jided that there should be an assimil- 
atfcih of the religious minorities by the 
rdfigiOUs majority.

1* want to know from the hon. Minister 
thfs thing. Th,e immediate task is to 
restore the law and order situation to 
ndrmal, to restore normalcy there. The 
hori. Minister said that certain measures 
havfe been taken for the immediate refctor- 
aUdrt of the normal law and order situ-
ation there. I  want to know from the 
hon. Minister whether the Government 
have taken th,e following measures or 
Whether the Government will take the 
following measures. Firstly, whether the 
powerful radio and press propaganda and 
ptihlied posters including the appeal of the 
Wime Minister for peace and amity,

Situation in A&ssam 170 
(CA)

above all, among the linguistic minori-
ties. will be launched in Assam. Second-
ly, whether a peace and friendship com-
mittees will be set up in all educational 
institutions and in the riot-affected areas; 
thudly, all-party committees should be 
formed for campaigning for peace and 
normalcy through public meetings and 
other forums of mates media; fourthly, 
whether the arrested minorities will be 
released immediately and the arrest war-
rants against them withdrawn. Fifthly, 
whether all the suspended and transferred 
officers belonging to the minority com-
munities will be restored to their former 
positions. Sixthly, whether expeditious 
steps will be taken for rehabilitating all 
the victims and adequate compensation 
paid to them and whether proper steps 
will be taken for the resumption of norfoal 
trade, business and other avocations of 
the minorities and whether stem measures 
will be taken against those Who are still 
instigating economic boycott of the minori-
ties.

MR. SPEAKER; Only one question. 
The “whethers” are so many.

SHRI SAMAR GUHA: The Minister
said that he has taken certain measures. 
These issues are very important. Please 
be merciful to us. Eight, whether the 
AIR Officers who indulged in vicious 
language propaganda in the local news 
bulletins will be immediately transferred 
from the Gauhati station; nine, whether 
an ordinance will be promulgated against 
communal writings and publications of 
news in local or outside newspapers and 
the printing of communally instigating 
things by the printing press. Ten, whe-
ther all officers who directly participated 
in the riots will be arrested and those who 
abetted the riots will be suspended and 
all the rioters will be hauled up, if need 
be, by applying the MISA. Eleven.— 
(Interruption). The lion. Mu 1 er '•aiu 
that adequate measures are being taken. I 
want to know whether these measures will 
be taken. It is a constructive suggestion. 
Eleven, whether, a delegation of Assam 
leaders including student leaders will be 
sent to Calcutta, Cachar and other areas 
to get back the Bengali students to their
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homeland. Then, whether a student com-
mittee will be formed in each educational 
institution for safeguarding the minority 
students and stopping the threat and inti-
midation against them.

MR SPEAKER: Every day, I invite
your attention that the rule provides for 
only one question,

SHRI SAMAR GUHA: These are not 
separate questions.

MR. SPEAKER: You are numbering
them. You have gone up to 11.

SHRI SAMAR GUHA: This is tragic.

SHRI S. M. BANERJEE (Kanpur): 
This is not Calling Attention; this is all 
in attention.

SHRI SAMAR GUHA: In view of the 
fact that the present administrative set-
up has virtually collapsed or acted in a 
partisan manner, is the Central Govern-
ment going to set up a cell of the Home 
Ministry and also strengthen the CRP 
force there with a view to assist the ad-
ministration there?

In  this House almost unanimously a 
view was expressed tint a parliamentary 
delegation should be sent to Assam. The 
reason was not to reprimand or admo-
nish the people of Assam but to create 
a sense of amity and understanding and 
peace and harmony among all the people 
of Assam and also to explain to them 
the implications of national integration 
and also how the people of Assam could 
live together___

MR. SPEAKER: You are stretching it 
too far; please conclude___ (Interrup
tions)

SHRI SAMAR GUHA: I want to know 
from the hon. Minister: what steps are 
the Government going to take for the 
solution of the language problem and 
whether the Shastri formula adopted in 
1960 is going to followed by the Govern-
ment of Assam and whether they are go-
ing to stop the crusade of Assamisation

of the Bengalis there, whether the status 
quo ante will be maintained? Will the 
Education Ministry evolve a national for-
mula for introduction of the regional 
language for education in the university 
level?

Lastly, he has stated that a commis-
sion of enquiry has been instituted to 
go into the incidents resulting in the 
death of two students? It is a travesty 
of justice. There have been hundreds of 
people who died, who were killed and 
murdered. What about those minorities, 
not only hundreds but thousands who 
were victims of the riot, killing, murder, 
loot and arson, would a judicial enquiry 
be instituted into that also?

Lastly, I want to warn the Government. 
Shri Saral Sinha the Chief Minister had 
made a statement on the 12th. He said 
a political group as also foreign agents 
played a major role in the riots in Assam. 
It is the Pak-collaborators who were op-
posed to the Bangla Desh movement who 
took a major part in this. About eighty 
per cent of the violent activities were 
done by them. A dangerous design is 
still being hatched there, to subvert 
Bangla Desh elections and create a com-
munal atmosphere there. Unless Govern-
ment took precautionary measures, there 
will be more communal riots and attempts 
to subvert the Bangla Desh elections and 
compromise the position of Sheikh Mujibur 
Rahman. Unless Government takes note 
of the hand of Pak. collaborators in this 
Assam riot, unless the Governments goes 
in depth, a serious situation will develop 
not only in regard to the security of the 
country but also in regard to the secu-
larisation that is being accepted by our 
neighbour State where election is going 
to be held and the Pak collaborators, 
communal collaborators will try to sub-
vert not only our base of secularism but 
also try to vitiate the whole election at-
mosphere in Bangla Desh by creating such 
troubles.

Finally, a Parliamentary delegation 
should be sent to Assam and a judicial 
enquiry should also be instituted to go



into the whole thing, including the role 
played by Pak. collaborators in the last 
Assam riots.

SHRI K. C. PANT: My hon. friend 
asked me about the situation there now 
and asked why 1 did not deal with all 
the incidents in the past couple of months 
in detail. The main reason is: because 
the situation there has stabilised and in 
the last few weeks there have been no 
incidents of violence, any reference to 
the earlier incidents may not have been 
conducive to consolidating the fores of 
peace which certainly are working in 
Assam today. That is why I made no 
reference to the earlier incidents. I think 
in the questions that are put if care is 
taken to avoid putting them in a maimer 
which will rub anybody the wrong way 
in Assam or Cachar, that will itself help 
in this process of normalisation that is 
taking place.

I  have said that the situation has stabi-
lised and there have been no incidents of 
violence in the last few weeks. But it 
is a fact that apprehension still lurks in 
the minds of many among the minorities 
and it is necessary to see that steps are 
taken to remove these suspicions and 
fears. It is for this purpose that the 
State Government also has taken and is 
taking various steps. My friend asked 
me for specific answers to specific ques-
tions and I will beg your indulgence to 
give me some time to answer many of 
the points he has raised, because it is 
better the House knows what is being 
done to tackle the situation. I entirely 
agree that this is a national question and 
there can be no two opinions on the fact 
that every part of India belongs to all 
Indians. This is basic, fundamental and 
axiomatic and does not need to be repeat-
ed. The concept of unity in diversity and 
fhe concept of Jiving together are the very 
fundamentals of our unity. So, there 
can be no disagreement on this score and 
I think nobody in this House including 
members from Assam will disagree with 
what Prof. Guha has said. My colleague, 
Mr. Mohsin, made a statement here which 
appears to have been misunderstood. He 
made it in a certain context, but it is
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obvious that minorities exist all over the 
country. There are linguistic minorities 
in every State and the approach of 
the Government has always been and is 
to allow the minorities to develop accord-
ing to their likes within the framework 
of the law of the land and also them to 
develop their personalities and their own 
way of life and create an atmosphere in 
which every group of minorities feels 
perfectly secure and able to develop ac-
cording to its own likes within the frame-
work of loyalty to the whole country and 
working to develop the country as a 
whole. These again are basic concepts 
which really do not need repetition, ex-
cept that any reference to the contrary 
creates a wrong impression. Majorities 
and minorities in every State have a res-
ponsibility in the matter. The majority 
has to create confidence in the minority 
and the minority also has to behave in a 
manner that the majority feels that the 
minority is cooperating with it in the 
development of both the majority and 
the minority in the State. Ibis kind of 
feeling is necessary. We have to see 
whether it is Assam or other areas, this 
problem is tackled in this manner.

He asked me about the language issue 
in particular. This issue arose because 
English is being relegated to the back-
ground and the regional language is be-
ing brought forward. This is not pecu-
liar to Asisam. It can happen in other 
places also. As regional languages come 
into their own at the primary stage and 
the secondary stage and then at the 
college stage and English goes, this sort 
of problem can arise in other States also. 
Therefore, we should not take only an 
Assam view of the problem. We should 
look at it from a wider angle,, understand 
the repercussions and implications and 
then find a proper solution.

He made some concrete suggestions 
about peace committees in different areas. 
Peace and friendship committees are wel-
come. Some of the places I visited had 
such peace committees. In Dibrugarh I 
met members of the peace committee, 
who had been doing good work and who

AGRAHAYANA 30, 1894 (SAKA)
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took me round to see some of the Houses 
w ĵich had been destroyed during the 
riots. The local Youth Congress Presi-
dent, who I think was an Assamese as far 
a$ 1 remember, had taken it upon him- 
s$Jf to give every help to the Bengalis to 
reconstruct their houses. I found a great 
deal of goodwill among the people in 
that particular locality. Of course, all- 
pafty committee for peace are most wel-
come. I am sure same elements in all 
parties do want to see there is peace 
and they are working in their own way 
towards that end. But if( a committee 
can also be formed, I would have no ob-
jection to i t

A!*>ut the question of releasing the 
minorities, £ wish he would put forward 
a,,plea to release all those who could be 
released and who were not engaged in 
vioicnt activities.

SHRI SAMAR GUHA; Minorities from 
80 per cent of the people arrested. Pro-
fessors, lawyers and others have been 
arrested. It does not happen in other 
places. Minorities are the victims.

SHRI K. C. PANT: There ale 200 
persons in jail in connection with specific 
cases. Of them 84 are Bengalis and 50 
have been arrested in connection with 
the murder of Anil Bora. So, it is not 
correct to say that most of the arrested 
persons belong to the minority community. 
But I am not looking at it community- 
wise. I wish he had appealed for all. 
(Interruption). Sir, this cannot be 
reduced to a dialogue between us.

MR. SPEAKER: He has taken such a 
lot of time and he also interrupts in 
between. Mr. Minister, you kindly ad-
dress me, not him. (Interruption).

SHRI K. C. PANT: When I say this,
I am not saying that if any Bengali has 
been jailed, he should not be released, if 
he can be released. It is for the State 
Government to look into i t  I  am only 
saying that majority or minority com-
munity should not be brought in here.

As for the officials, as I  have already 
indicated, there were rompiaints about 
the behaviour of certain officials. While 
I was there, the Chief Minister told me 
he had decided to appoint a high-powered 
administrative committee to enquire into 
the allegations of lapses by the admiQi* 
trative machinery and to enquire whether 
adequate steps had been taken by them 
or not. This is a positive steps taken 
by the Assam Government in response 
to questions raised about the functioning 
of the administrative machinery.

About rehabilitation, I do not want to 
go into details. Various measures haVe 
bqpn taken to rehabilitate the persdns 
affected by the riots. Gratitous relief has 
been given. Rehabilitation assistance lute 
faeen ^iven. 26 relfef canips wete opeh&J 
in which 11,000 Bengali refugees live*!. 
The reconstruction of affected hduses 
has been expedited ill many c&ste.

Here, 1 have told him about the Youth 
Congress President in Dibrtigarh taking 
dp the matter in hid hands. I  am hkppy 
to tell the House that in MOirabari where 
a number of houses were burnt, the local 
MLA persuaded the local people of that 
region to contribute money, to contribute 
bamboos, to contribute building material 
and their labour to construct the houses 
whidi had beat butt. IMi b m f  
good news. I  found a Very good atm&- 
phere prevailing in the region in spite of 
the earlier incidents. I  think, we should 
take note of these positive features also.

The State Government has already 
sanctioned R<> 7,33,900 for relief and 
rehabilitation. E xtra  tut /grant to 13 be-
reaved families has been made at the 
rate of Rs. 1000 per family and, in 8 
otter cases, ,ex-gratia grant has been 
made at the rate of Rs. 500 per family.
It was said that MISA should be used to 
detain people. MISA has been used and 
88 persons have been detained under it.

SHRI SHYAMNANDAN MISHRA 
(Begusarai): Sir, I  quite recognise that 
the scope of the Calling Attention is 
limited by two factors, firstly, that the 
discussion on the subject has taken place 
earlier and much of the ground had been



177 Situation in Assam AGRAHAYANA 30, 1894 (SAKA) Situation in Asssam 178
(CA) (CA)

covered already and, secondly, that the 
process of normalisation is under way and 
that we should try in all possible ways 
to help this process.

The first question that arises in my 
mind is this: taking note of the improve-
ment in the situation, we feel satisfied 
no doubt to some extent but whether this 
normalisation, has been set in motion by 
any initiative of the Government or 
whether it is due to the realisation on 
the part of the people that the state of 
fewer in Assam must end? My submis-
sion is that this is not the result of any 
initiative either on the part of the Central 
Government or the State Government. 
We did not find any evidence of any 
initiative on the part of the Central Gov-
ernment earlier in this regard except that 
the other day the Minister of State in 
the Ministry of Home Affairs paid a visit 
to some of these areas.

The second thing that occurs to me is 
that although there had been an oppor-
tunity offered to the Central Government 
earlier during the course of debate on 
linguistic minorities, the Government did 
not utilise to provide a healing touch to 
the people of Assam. The Deputy Miar 
ister in the Ministry of Home Affairs 
dutifully read out a draft prepared by 
the Cabinet. But the Prime Minister who 
happened to be present on that occasion 
did not think it fit to speak even a few 
words which could h j\e  provided a heal-
ing touch to the people of Assam. In 
fact, so far, we did not find any authori-
tative statement coming from the highest 
quarters, although the situation had been 
of the gravest nature, to pacify the people 
in that area.

We have to take into account the fact 
that Assam has suffered from these trou-
bles in the past too a number of times. 
What is the way of ending these troubles? 
Certain parti of Assam have gone off 
from Assam . Assam is now a badly 
truncated State. There must be a realis** 
t»on on the part of all elements in Assam 
that they have to keep the State together 
in order to have a viable entity.

Now, what is the way of 'doing it? If 
this process goes on, if tb discontent 
continues and troubles erupt from time to 
time, we may have the bad spectacle in 
future which had better be not described 
just now.

So, my submission would oc that 
Government must find a solution, a 
permanent solution of this problem. 
What is the way of doing it? Two sugges-
tions have occurred to me. I am not mak-
ing these suggestions in a spirit of making 
a speech on this occasion but incidentally 
asking some questions and whether the 
Government would take some steps in 
the required direction.

The office of the Commissioner for 
Linguistic Minorities must be strengthened 
in a way as to be helpful on such occa-
sions and be able to give advance intel-
ligence to the Government so that action 
may be taken in time. Secondly, there 
must be a round table of all elements in 
Assam to thrash out this pioblem and 
find out a permanent solution. Is the 
Government thinking in terms of having 
a round table of all elements in Assam? 
That is the question which T would like 
to ask.

A suggestion has been made about a 
parliamentary delegation being sent from 
here. We have bee® making this sugges-
tion but the Government seems to bo 
under the impression that such a delega-
tion, instead of helping the process of 
normalisation, might accentuate the 
problems there. Here, with all deference 
to the Government, I would like to submit 
that this is a very unfounded apprehen-
sion on their part. The Members of 
Parliament must be credited with at least 
some sense of responsibility anftl construc-
tive spirit and if they go there—it is my 
humble opinion—they would be able to 
pacify the people there more than any 
effort that may be made by the Central 
Government. So, would not the Gov-
ernment accede to the request of the 
Opposition—and I think that seems to be 
the unanimous view of the Opposition— 
that a parliamentary delegation should be 
sent to Assam? The same was also sug-
gested by no less a person than Shri
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Profulla Chandra Sen who wanted to 
go there with a, batch of Satyagrahis to 
pacify the people. He also seem-, to think 
that it would be good if the Government 
agrees to send a delegation of this House.

Lastly, the question that arises is the 
one in the context of the measures for 
rehabilitation—whether the measures that 
have already been taken are adequate 
enough. The Government has not given 
us any account of the people involved and 
the number of relief camps opened. 
Therefore, we are not in a position to 
say whether the measures taken by the 
Government are adequate for the purpose 
.of rehabilitation.

Lastly, if it appears to the State Gov-
ernment that the administration there has 
failed signally—although an inquiry is 
now going to be made, but it is obvious 
to everybody that the administration there 
has failed signally—would the State 
(Government also think in terms of mak-
ing some radical changes in the adminis-
trative set up there so that the linguistic 
tininorities have a greater assurance of the 
protection and safeguards that are en-
shrined in the Constitution?

SHRI K. C. PANT; I do not know 
whether it would be right to say that an 
initiative was taken by the Assam Gov-
ernment.

■SHRI SHYAMNANDAN MISHRA: 
By both Central and Assam Governments.

SHRI K. C. PANT; • • or the Central 
Government in the matter prior to my 
visit to Assam and Cachar. Actually, if 
the series of inci'dents is traced back to 
a few months, it can be traced back 
longer. You can go back into the past 
incidents, etc. But I think the immediate 
agitation started on 5th October, the 
Assam Bandh, after im, Sur erne Ccurt 
had accepted one of the writ petitions.

Now, without going into all that, I 
would only like to point out that my 
colleague, Mirdhaji, went with Shri 
Fakhruddifi Ali Ahmed to Assam and met

various people and helped in the norma* 
lisdtion of the situation, and the Primo 
Minister has been continuously meeting 
delegations from Assam, including Cachar, 
an’d besides, when she went to Shillong.
I think—was it NEFA or on her way 
back?—she again met at the airport peo-
ple from that region. She has been not 
only in close touch but has been actively 
helping this process of normalisation all 
along. Therefore, it would not be right 
to say that the Centre has not taken any 
initiative. The State Government was cer-
tainly most deeply concerned about the 
agitation when it arose and the decision of 
the State Government to reconsider the 
Assembly Resolution actually enabled the 
agitation to be called off. They were cer-
tainly groping with the situation and have 
been trying to take such initiative as they 
thought desirable to bring the situation to 
normal.

About the point of Assam being kept 
intact, I entirely agree with my friend 
that Assam should be tepi intact and we 
should find a solution to this problem, 
because, this is not something peculiar to 
Assam only. Linguistic minorities exist 
in other States also. We should not be de-
feated by this problem of linguistic mino-
rities but we shout'd find a way to satisfy 
the aspirations of the majority community 
for the regional language and also at the 
same time give adequate safeguards to the 
minorities and their language. This is the 
essence of the problem. A solution has 
got to be found not only in the interest of 
Assam, but in the interest of all States of 
the country.

SHRI SHYAMNANDAN MISHRA: 
Are you thinking of a kind of solution 
which will be available to all the linguistic 
minorities in the country—of an All- 
India pattern?

SHRI K. C. PANT: We «ill havr tu 
certainly keep in mind and so far as the 
Assam Government is concerned, we will 
advise them to keep in mind the fact that 
any solution found here is bound to have 
an impact on the other areas also, and 
this aspect will have to be kept in mind.
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Now, as regards the strengthening of 
the office of the Commissioner for 
Linguistic Minorities, I have made a note 
of the suggestion. Regarding advance 
information, this is not relevant m this 
case, because advance information was 
available. The first Resolution of the 
Academic Council was in January, 1970. 
The second one was in February, 1970 
and the third one was in June, 1970 and 
then that Resolution was changed. So, it 
is a long process which has led up to a 
certain situation, not for lack of advance 
information, but because of certain pres-
sures, a new situation developed. Regard-
ing the question of round-table confe- 
lcnce, the Chief Minister told me that he 
is going to discuss this matter with Cachar 
leaders,—I did not ask him over the 
shape of the table, I don’t think that is 
relevant also But he does intend to 
discuss this with Cachar leaders. In 
democratic functioning, naturally, solution 
of this problem will have to be found 
through talks and discussions and I also 
promised the Chief Minister that if the 
good offices of the Centre were recruited 
in the matter, they would always be 
available.

On the question of Parliamentary delega-
tion, there is no reflection on the Parlia-
ment Members in any way, but if there 
is perhaps a certain amount of hesitation 
about the Parliamentary delegation, it is 
only because, perhaps, at this particular 
moment, it may not be of that much help 
when things are setting down. That is 
the only reason. Otherwise, Sir, there is 
no question of doubting either the motives 
or the effectiveness of Parliament Mem-
bers.

I have already referred to the relief 
measures that have already been under-
taken. I do not think: it is necessary for 
me to go into those details once again. 
I can give you the number of houses burnt, 
just to give an idea. 2023 houses, to be 
exact, were burnt during the period October 
to December, of which, 1932 houses be-
longed to Bengalis.

Now, Sir, I  have given the details 
already—
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Are the measures adequate?

SHRI K. C. PANT: I myself visited
the locality where th ’ e houses ►la'l Ken 
burnt or there were other complaints; to 
the extent t could within the span of 
two days 1 visited those places and met 
some of these people. Wherever anybody 
wanted to meet me separately, I also met 
them separately.

Therefore, I told the press that there 
are still allegations about incidents of 
intimidation. All this I came to know and 
I said it quite frankly. But at the same 
time, I found that the atmosphere there 
was good. I found the local people help-
ing m the process of rehabilitation and 
I made a note of this point also. There 
may be some elements who are still bent 
upon making mischief, but there are a 
very large number of persons in Assam 
who want normally to return and who 
are actively working for it.

SHRI A. K. GOPALAN (Palghat): It 
is reported in the press that the Chief 
Minister of Assam while addressing a  pub-
lic meeting on December 3 and 4 declar-
ed that the Assam Government ha'd already 
decided to introduce Assamese as the' 
medium of instruction through legislation 
without any round table conference and 
would introduce Assamese in non-Assamese 
schools. The Chief Minister of Assam, 
Shri Sinha, reiterated on 6th December this 
declaration of 11 November that the 
Assamese language would be made the 
sole medium in the whole of Assam State, 
English, being allowed for the transition- 
period of ten years as an alternate medium. 
He also announced that his Government 
would introduce Assamese as a compulsory 
subject in all the secondary schools in the 
State from next January. It is this un-
democratic policy of denying linguistic 
minorities their fundamental right to get 
education in their own mother tongue that 
is responsible for the unrest. There is also 
an attempt to impose Assamese on non- 
Assamese minorities. This is proved also 
by the refusal to give adequate protection 
to the minorities, specially tbe Bengali-
speaking minority in the Brahmaputra
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Valley from the ravages of the reaction-
ary vested interests who are fanning lin-
guistic riots.

There are also reports in the press—as 
you have stated here—of destruction of 
houses and killing; many have now be-
come refugees and are not given relief. 
There is denial of protection.

So 1 want to know whether the Central 
Government will asflt the State Govern-
ment of Assam to take necessary steps 
to protect the minorities. What specific 
measures are proposed to protect the 
minorities? I want further to know 
whether Government will arrange to give 
to the linguistic minorities the right to 
get education in their own mother tongve 
at all levels and said that compulsory 
learning of Assamese in non-Assamese 
secondary schools is not enforced. Other 
questions have been more or less answered. 
But I want to know this. He said there 
is no objection to sending a parliamentary 
delegation, when the time to send such 
a delegation is ripe, to study the situation 
there.

SHRI K. C. PANT: I think he has
put some words in my mouth 1 never 
said that there was no objection to 
sending a parliamentary delegation and 
that I was prepared to indicate a date. 
But the suggestion has been made. I will 
certainly discuss it with the Assam Gov-
ernment. I merely said that the situation 
there was returning to normalcy, has re-
turned very largely to normalcy. There-
fore, this may not be a proper moment 
for that. But I can certainly discuss the 
suggestion he has made with the Assam 
Government.

The question of medium of instruction 
is the precise question which is causing 
agitation and counter-agitation in the 
Valley and in Cachar. I have already 
said that the Assam Chief Minister told 
me that he proposes to discuss the issue 
of the medium with Cachar leaders in 
order to find a solution to fhe problem. 
I think it would be proper for me at this 
stage not to go into the details of this 
matter, but to leave it to the two parties

'directly concerned ,to thrash out the prob-
lem, because ultimately the solution that 
they find must carry satisfaction to both 
sections It must be a solution which 
large sections of the population accept on 
both sides. I hope given goodwill, such a 
solution can be found by the parties con-
cerned. If my good offices are needed, 
they are always available.

So far as the protection of the minorities 
is concerned, there is no quo 'k  :i of "ne 
Centre asking Assam to protect the mino-
rities The Assam Government has been 
doing its best to protect the minorities and 
it has taken various steps I have spelt 
out various steps it has taken ! said 
just now that when 1 went to inose areas 
which were the scenes of certain incidents, 
there also I found that the minorities were 
feeling fairly safe, feeling protected, ex-
cept that because of stray incidents, there 
was some apprehension and fear m their 
minds. This has to be taken note of not 
as an unsettling factor m the situation, but 
as a factor which calls for continued vigi-
lance and continued steps on the part of 
the Assam Government to see that these 
fears are also removed.

SHRI A. K GOPALAN- I said that 
it is because declarations are made by the 
Chief Minister and the Home Minister that 
by January next the medium of instruction 
will be in Assamese compulsorily enforced, 
that the situation gets aggravated and fear 
will be there in the minds of the minori-
ties.

SHRI DJNEN BHATTACHARYYA 
(Serampore): He has dearly evaded
that.

SHRI K. C PANT: There is no cle-
verness in this. This is a situation far 
too serious to permit of verbal cleverness.

Some friends in Cachar brought this to 
my notice I talked to the Chief Minister 
and the Home Minister in this matter. 
The Home Minister showed me a paper 
cutting of an Assam paper where he had 
given a statement saying that his state-
ment had been distorted and, therefore, he 
was prepared to explain to the people con-
cerned what he really meant. The Chief
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Minister also said that he would be talk-
ing to Cachar friepds to remove this 
apprehension in their minds. I think that 

is all we need go into at this stage so far 
a s  this matter is concerned.

m m  sft, m v opt sft x m  % t c  n^r 
«r, f̂hTrnr Sr r̂r ir *rf^r, 
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if 3ft f©  t o  t f tr  ^ t t ,  m  ir 

n )  if srft ^t?tt £  i sarr- 
tffam  % 25 arc *f? *ft if *rr %i?t 
% faflt * f t  if srt^ft ^  tfapjff |  *rfa?r 
«nrff apt * rm  qrr Ht arr?ft f  i

STSRT 5ft, *Tff « tvM f %
s r t w t  f a  sptt  ^  *rrrft q ^ r  v r

T̂Rftr f  eft WT% 3Ft ^Tfft vTRTT
t  fa  *ta*rr 'T ^ f t  *rrf^r, *rfar t«r- 
srr^r if mt tft *iftf srrafa |  i

^  *ft OT STTcT WTt 
t o  srtr ift srr?T * t  
t§ t  |  f a  *m  'snr spo t S  w  #t?rr |  
?ft *rrcrc tts j jt  t f k  * ro w r T^Ft 
if f w m f> ^sm rrt i lg s o fc fo rc :
«4P3f ?RT fa?T% tft fCr, s«nt #
fa tft % ift f r o r  $¥, % far Trm w gr 
3 *  m  TFt if VPTOR flfr §OT I
* r r  v m
* t?t  t ,  t o t  %s?r *rt o t  W«TO IT f^cTT 
^  $W t I VOT ?EftriTFaRff
flfar f ,  ?rqg ?rc§ v t  w fim t, ?ncf <rq>
^  q #  * m  f *  ^  f ,  $fa*r f t  s r  
fmraror wff% *ft if ftnwr
$■ * k t t  |  i ir tr  M ^ r  t  f a  o t  ^  
^  % w  v»ft srt f f  f , ^ f r  
% l5 F ^  if W IT  ^ ? r  *R̂T t ,  
f^S h rrtl’ %3RT f̂lRTRT TO»TT tIT «ft

(CA)

^t# r 3TT TOft, OT «TR it 
?nrrr v t  ^rt m f m  t o t  tfte  

ci> a? > «rra>
»riFr #  %arRf vft «r¥R f̂t g w s r  #  
3TFft ^snfp, fa?T OT «fRT «PT 'TclT 5PT 

fa  5TTT ^TT^cT^ %
% WT SRl’H' |  ? ^fft St^’T f ^ f t  
WTWT SPT ftW R  f t ^ R T ^

a*w w  eft irn r w
m  a irn r  i o t  W  o t  gnrapsr ^

% ^ r  5t r  fftr snRRt-u^PT4r^iTT 

TOIIW I  I

f  f  fpsr̂ V r̂??rr
v m  wv m  % «t wr?r> |w t  

grt? y r srfor fe rr 1 1  ir 
% enp ’̂ Tar «ft irarf«T5T— % ?r¥Fr snc 
*T OTT ®TT— «T1T vT5VT, 1 5 ’FITW
v t  vftt
JTRJ»rqT, % ^ f t  n  W-PPTOT t  I 
«rt n fk z  «ftf?T % *f *T5 *m

f a  ^ t  ^ r r  »rf, fa^r %
si?t— OT aift s r r m v  t  i ^rfar 
*w t  ?rr^ ’rnr% ^ t  ^rNr vrmzrv ^  
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w ffa  fam fW r SFT ?IT^rT Vt
fftftr ^  «TT 1 ^  YTP̂ WiT ?HTT3r-fattHV
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[*sfV ^sr <T?sr[
*it ^ rs jR - % snw ^TfaarsffirrtfH TiE 

% fr 3ft **rnnf3ra;
« w |  ^ftfa ?PT «nrr

TOT *  Sffif *T  ^tfTT 
^FPRT WSHK rfta ftv 1 TOT ^Tf^t
|  tflx * m  vrwrr *rrft*fr % afta
ir t$sf gpft t o t  w r  ^  i tft 
*ni q *  j t *  $  faw * a ra w  
% *n* % *ft*t *r*ft * *  * t ?t * t  *
snraftnfpr tf lr  <rr, **tfsrcr %  *?r ^  
^rnsRff e k  ft, t o  «n-
«Tm f t  ?pfrcft f  1 ^rfr *mrr ft f a  srrsr 
l * r * r a * * W * R T ^ * H l f % * W T O  
W ^ r *rf sr*TTar q-ym %  tfwratff m z
% 5T>ft *FT WR-Jr SffT StfSR? *tfa?fTr 
«Pt WT̂SRTflPfTT ft, **fat *  1$* T O
*frr sft *ft w»ftor ft *v *$t t f t  **r 
*fN; t t r w  ir $&pt ^  ^ r t  *rr if* 
fa’4fi*N7 1 %v7 apr 3r?rr ?n^T*r ft
VhmRff ^  ^  ^  tft FT ^TH
*fr %  «w*r f̂ rsrg-r 7%r ft, $ 9  *trr *  
*RP* m m  T?St Tf ft %  i?r«Tfa%3H STfTT
Ir Hirt ts t  sr*rf?nr wnrnram ft 
ft? s *t  *r* ^ t p -  «r?t qft f w  

*n%, m r % f w s r  ^r?tf % sfar* 
nfir *rr* ttO f *rrft ?rowrrift aft 
sft *rs ft fa ^ ro  * t  % m*ft
% s n r  «ra% r  s r w f t  r̂*ft ;j*rarr
*fT# f*r f*ro% ftR% % ^ t  *&
f^pqf^r 3WT gTcft ft ^ft *  ffFStspT
TT ^T  % ^Rft ft ^  ^oT
f<re¥<re ?1 ft 1

55TR% 3TT 5TFT q r  ■srt̂  fflPW fa
arsnr vrfr^r r̂rfqr»r wnrr ^ r f ^ ,  w r  
?ivPT5fTfr^, it "^t r̂̂ nnr »nrqT *rrfwr *r, 
4  f3F|5T ^ T 5 f  f. 1 * ?  «ft q?F f̂Sr̂ msV 
?nw t  w tft? ar«*w ^  ?t»rr
w m  ir, r̂ ift
v t f  *f?PT 0t*P9t ^ r r  |  tit* *
r̂cntff w r f  w  fo r t  arr t »

fv«nW r ?p t ^  1 m  v i  
* t  »¥9fr t  fa  ftpr f^n rrM r % ft ftar- 
^  ?t iffcRft % firm, 

% T^rfswrft tft it aftfa 
^rr-^t^ ^  ? w t  it, ift «tk f f !
% ^TFT ^ T ^ w  % *5T 3ft ?reqTT3p I  

rWT ^ f t r ^ ^  % gft 
f  gsif^r, ?T3r % f t j i r *  it ftwr- 

^.T m  v t  fV?rT f a  srqtar ^  f  
r̂rfqr*r t o ,  p r  T^r^t 

w w r w  ^  t  f a  £j*m %
^ r r  fir^TTTTt ^  ^  1 % r s t  % 
^ f a  ?T*TflT *nr «TT, f?PsR»r ^  %fa*T

afffrr f a  ^  fr«i% t t^> ^  
^  J: ift* ^sr »t ifr ^  f a  ^rrr 
^  it -?* 5r srjr
f  TT, 3T?T ^-T?T ^  ?*T *3̂ T3Ft

t o  1 xttr ^ r  vt ^ r  «rnw
^THT 1 I ^  TTfPpTT f  f a  rr^ T̂cTT- 
*T*r % T'T F̂Tt STTTq- 3THT ^ rffit | ^T 
^T ^  ff tr  ITFt T t 3fT » T ^  t  *t TO 
T t ?lffr TTT̂T-TT I #  5fr«T5r?TT f  f a  f?T

t ,  ? r  f^gr«ff ^ t  ?pf t  f t  tt 
^ t  yfl’, fa?fy TFHT it w  f t ,  ^T  it 3% 
t?s% f^crr irft vtir *r?\ rzkm  ^ ? t  % 1 
^  <rr?rr t  f a  ?<t ^  ir *T?̂ r 
^  nq- ^ r  ^rrfa ^  ^ ( t
«r? r̂srr?r *rr f t  ^ri? r r ^ f l r  m  
ij fm  t f  ?i ?rnr fa^fr vj%3t ir »r^rr 
fr t o  it **? to  *% 1 -j*r v r fe %
fa*ft 5fti%3t ir TÔt 9af5tT.Tr t  ?ftr 
7?T T̂T %̂TT l̂f?fTT » ^Tt H?r #
fsn:Ji?Tfi ^  f a  ?nr ar^r to  »t% i

^  m *  fw^rd ^ ra r f^  * p r
F̂TT t  fa  ^  TO% I  I

fW>t 'TOT qWT : ftfir̂ VT I
^ f ^ T |  i i m ^ r r ^ f t e r T f f t f f f  
^  51? v t  &RT «t^it 1
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SHRI DINEN BHATTACHARYYA: 
Did you meet any students?

SHRI K. C. PANT: Yes. I met some 
■students. Sotne of the students complained 
tibat after they have gone back, the 
behaviour was not good to them. I had 
also met students in hostels who said that 
the behaviour was all right now.

SHRI ATAL B1HARI VAJPAYEE: 
Where?

SHRI K. C. PANT: In Gauhati. I can 
give the names and figures.

Therefore, I would appreciate if my 
Tion. friends also help in creating that con* 
fidence. My hon. friend, Sbri Bhagat, i« 
going there against this background, and he 
is going there to give additional confidence 
to the boys in Calcutta when they go 
there so that they can settle down there. 
Thc Universities and the State Government 
have also promised all help.

SHRI S. M- BANERJEE- Shri Bhagat 
is not a government .spokesman.

SHRI K. C. PANT: Government offi-
cials will go from Bengal. As a people’s 
representative he should have more faith 
in his own colleagues.

SHRI S. M. BANERJEE: We have.

SHRI K. C. PANT: There are certain
matters in which the government officials 
are helpless. Only a representative of the 
people can create such an atmosphere.

SHRI S. M. BANERJEE: Then why
not any other representative----  (Interrn/•-
lions).

SHRI K. C. PANT: The Assam Gov-
ernment has opened liaison office in 
Gauhati arid Dibrugarh to facilitate the 
return of these students. The Chief Minis* 
ter and the Health Minister have issued 
appeals. The State Government has anno-
unced ad hoc grants for the loss of books 
and personal belongings of the students. 
The University of Gauhati and Dibrugarh 
have agreed to hold annual examinations 
in the second fortnight of January 1973

to facilitate the students who had earlier 
gone away. This is the kind of atnuw- 
phere that has been created. If you help 
them, they will go back quicker---- (In
terruptions) .

Shri Vajpayee told me that he visited 
a camp where he was told that money 
had not reached for rehabilitation. I witt 
certainly look into it. I could not visit 
that camp myself. Therefore, I am not 
aware of that.

He said that we should not postpone die 
consideration of the language question and 
that the peace there is not very stable. 
I realise it that an answer to the question 
of language has to be found and till then 
things have not been settled down com-
pletely. But the process of finding an 
answer must be left to the people of Assam 
and Cachar, because they alone will 
understand each other best, with our help 
wherever necessary.

SHRI SAMAR MUKHERJBE 
(Howrah): Mr. Speaker, Sir, even from
the statement of the hon. Minister, it is 
clear that the situation has not bee* 
normal. I draw his attention to th» 
bundh which took place only two day* 
before on the 19th by the Cachar Sang- 
ram Parishad, some organisation....

SHRI D. BASUMATARI (Kokrajhar>.
I know what is the Cachar Sangram 
P«irishad. . .  (Intcr'uptnms).

SHRI SAMAR MUKHERJEE: The
Cachar Sangram Parisha’d is also domi-
nated by the Congress. They have declar-
ed and it has appeared in the papers that 
if by 25th December, the language issue 
is not settled, they will resort to higher 
form of struggle. I do not know what is 
the higher form of struggle in their mind. 
But this shows that the situation has not 
become normal. The minorities there are 
still apprehensive. They are still agitated. 
Unless the'question of language is settled,, 
I fear, there will be another round of 
explosion and the situation will further 
worsen.

The appeals have been Issued and m s  
the Chief Minister of West Bengal famed
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tShri Samar Mukhenee] 
appeal Jo the stpdents who have come 

o ya  to Calcutta from Assam to go back. 
But he also reported that not a single 
one has come to him who has expressed 
ItfeuJltesire to go hack. This show* that 
9Qu«onfideoce has been created in the 
inind* of the people .nere. .Alnteirap

' SHRI S. M. BANERIEE: Shut up.
(Interruptions).

MR. SPEAKER: In the very beginning, 
f  made it very clear that this is a subject 
od Which the sentiments might get aroused 
Too must avoid it. May I request you
not to use such word?
k
, iSHRi S M. BANERJEE: You kindly

Mp the debates. Once Panditji actually 
went to his seat to stop him---- (Interrup
tion!,).

MR. SPEAKER: May I request both
of you to go outeide in the Lobby? Why 
do you disturb the atmosphere of thc 
House? You go and settle your accounts 
Outside. The word he uttered is unpar-
liamentary.

irk  ^
f  I 5FT t o t  $  ?

«r> wsrer fa^ rrt w rafaft: w r  src

f»T % f t  ^  |  I

«rsiiw i m  ^  fa

n m  $  i

SHRI K. S CHAVDa  (Patan): He has 
5fVen so many attributes. He said some-
thing that goes against the decorum of the 
Rouse.

SHRI S. M. BANERJEE: From the
very face, he looks like a chauvinist.

SHRI D. BASUMATARI: Why is he 
attackihg me personally, Sir?

SH£1 DTNEN BHATTACHARYYA: 
Ife* should withdraw it. Six.
' I r a k i s  M. BANERJEE: Sir, he was 

exactly doing like this during the time of 
Faadigl vfsd tn g  Panditji had to go to his 
•Ml and atop him.

SHRI SHYAMNANDAN MISHRA: 
Sir, I am rising on a point of order. Why 
do you put up with such utterances as 
those made by the hon. Meaner, Shri 
M* Banerjee? Should such statements he 
made, and such words used against an hon. 
Member of the House,—that be looks like 
so and so?

MR. SPEAKER: I have already «aid
that, but he does not withdraw........(Inter*
ruptions). That is why I said that any-
body speaking without my permission will 
not go on the record.

SHRI S. M. BANERJEE: I am prepar-
ed to withdraw if you consider it unparlia-
mentary.

MR. SPEAKER: When I asked you to 
withdraw, you did not.

SHRI S M. BANERJHE: I have never 
said that I would not withdraw. I with- 

, draw that word, blit Jet him also withdraw 
from the House

SHRI SAMAR MUKHERJEE: When 
the situation is not vet normal and from 
the reports of Mr. Pant it is evident and 
when some efforts are being made to 
restore normalcy, it is just at this situa-
tion. the Home Minister of Assam Govern-
ment Shri Hiteswar Saika, in a public 
meeting said that thc Assam Government 
has already decided to introduce Assamese 
as the medium of instruction through legis-
lation without any round table conference 
and that is going to be introduced in 
January. That will be a further provoca-
tion and thc situation will further worsen.

The facts are prove’d that there is a 
planned conspiracy behind these riots on 
the issue of the language of the minorities. 
Also the Government of Tndia, in order to 
escape its own responsibility, has stated 
that there may be some hand of a foreign 
intelligence agency behind all these distur-
bances.

SHRI FRANK ANTHONY (Nomi-
nated Anglo-Indians): They are always 
finding an alibi.



SHRI SAMAR MUKHERJEE: Yes.
There is no doubt that it is the Congress 
Government of the State as well as the 
Centre who are responsible and they have 
proved their total bankruptcy to deal with 
the situation.

Now, they have set up an inquiry. 
About what? To mittsre inis the stit 
quacy of the administrative arrangements 
made to deal with the disturbances. Now, 
after the riots have continued for more 
than three months, the Government is in-
q u i t  ing into whether their machineiy is 
adequate or not Wh it is this? it is quito 
obvious that the Government has totally 
failed and there is the hand behind these 
riots of the Government and there was a 

■connivance of the Central Government 
with it.

13.24 hrs.

[ S h r i  K. N. T i w a r y  in the Chair.}

So, our main point is that unless the 
question of the medium of instruction ai.d 
the language of the minorities is settled on 
the basis of democratic principles, toe 
situation in Assam will not be normal.

Assamese should be the medium of ins-
truction as well as the medium of adminis-
tration. That is just and we fully suppoii 
that - . . .

MR. CHAIRMAN: But, Sir, what do 
you want to know?

SHRI SAMAR MUKHERJEE: Let me
•finish. Why are you intervening?___
(Interruptions).

MR. CHAIRMAN: No, please. The
call attention i$ meant only for seeking 
information,. . .  (Interruptions).

SHRI SAMAR MUKHERJEE: It is 
the accepted policy of the Government 
that upto the secondary level the minori-
ties should have the right to have instruc-
tions through thdr mother tongue. This 
Should' be extended rigfrt up to the college

197 Situation in Assam AGRAHAYANA 31
(CA)

and university level. There is no contra* 
diction between Assamese language becom-
ing the main medium of instruction and 
the language of administration and the 
language of minorities being the- medium 
of instruction, both 111 the p.uiar) st-fe 
secondary stage, and othei levels. Unless 
this problem is solved on the basis of 
democratic principles the basis for these 
disturbances and riots will not be removed. 
Already the slogan for a separate State of 
Cachar has been raised. Already plain 
tribals have laised the demand for separate 
autonomous State. When the demand for 
a separate State for Cachar has already 
been there, do you want that Assam should 
be disintegrated as the situation in Andhra 
is? In Andhra they ientant', a sepjnte. 
State of Telengana. These demands are 
being raised because of the policy of the 
Congress Government. The Central Gov-
ernment has totally failed in this regard 
If this situation continues how can die 
integrity of India be developed? How can 
the unity of India be developed? Their 
policy leads to disintegration in Assam, in 
Andhra, and various other States. It has 
got icoercussions throughout India. It 
she .\s th„' total bankruptcy of the Govern-
ment at t£e Centre. The problem of the 
medium of instruction of minorities should 
be solved on the basis of democratic pri»* 
ciples. There should be guarantee for 
protection of the lives and properties of 
\hese minorities. Those who are affected 
must be given proper relief and rehabili-
tation.

l, 1894 {SAKA) Situation in Asssam 198
(CA)

13.27 hrs.

[Mr. S p e a k e r  in the Chair.]

Sir, we demand that a non-offici«d 
inquiry should be conducted in these 
matters. They should find out as to who 
have been responsible for all these things, 
and how the situation could he improved 
an’d nbrmal situation restored. There 
should be a deputation from all the parties 
on behalf of the Parliament. Parliamen-
tary delegation is a ‘musty I should say. 
It must be sent to Assam immediately so
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that the situation can be improved and 
normal situation restored and the fears and 
apprehensions of minorities removed.

These are very vital matteis. The sitm- 
tion is very explosive. The movement is 
still going on. From January the Assa-
mese language is going to be imposed 
unilaterally. The Minister should take a 
serious view of the situation. His attitude 
reflects a total complacency and lack of 
proper understanding of the situation. 
That is why, the first thing should be 
that we should solve this question of the 
medium of instruction. We want to know 
how the Central Government is going to 
solve this problem and improve relations 
between different linguistic people.

1 would again like to emphasise that a 
non-official inquiry should be conducted in 
the matter. A Parliamentary Delegation 
should be sent there. I want a cleat ans-
wer from the hon. Minister to all my 
points raised.

SHRI K. C. PANT: These points hi>vc 
already been raised by other hon Membei > 
and 1 have attempted to give whatever 
information I have in my possession. On 
the question of agitation in Cachar, when 
I was in Cachar, I met the various sec-
tions of the people there, including the 
members of the Sangam Parishad, the 
Bar Association, students and othcis, and 
my advice to them was that they should 
call off the agitation, and that agitations 
were not going to help in finding a solu-
tion to a problem like the medium of in-
struction in higher education. This is a 
problem which needs calm and peace and 
an atmosphere of gooiwil, ar 1 con .Jen;e 
for a solution and a^-iatiop do noi h> It, m 
any of these.

Therefore, while talking to them, I had 
suggested to them that (he right thing 
would be to discuss the matter further 
with the Assam Chief Minister, and they 
had expressed some doubts about the 
Assam Chief Minister being willing to 
meet them because of some statement 
somewhere. There are so many pre^s 
statements. I would appeal to the press not

only in Assam but elsewhere to be very 
careful in handling such situations. I 
would appeal to them to be very restrain* 
ed. When 1 raised this matter with thfr 
Chief Minister, he readily said ‘How can 
I object to meeting them? 1 shall certain-
ly meet them and talk to them.’ There-
fore, that is the right approach.

The hon. Member again referred to th- 
statement of the Home Minister of Assam. 
I have already said that he has said that 
it was a distorted statement.

SHRI DINEN BHATTACHARYYA: 
Why did he not contradict it?

SHRI K. C. PANT: He has contradict-
ed it. He showed me a press statement..

SHRI DINEN BHATTACHARYYA: 
That did not come in an> paper.

SHRI K C. PAN 1 : The  hon. Mem-
ber has perh-ips not read it. I shall 
accept that, but he showed me the pies'* 
statement . . .

SHRI DINFN BHATTAC HAKYYA’ 
What is his categorical view? Let him 
answer categorically and say what the 
position is going to be from Jami.ir\

SHRT K. C. PANT: I do not an^wc:
for all Home Ministers. I can only 
answer for the Central Government.

SHRI SAMAR MUKERJFE: But a
banJh had taken placc after the ho:i. 
Minister had come back.

SHRI K. C. PANT: My hon. friend had 
said that the Central Government had 
abdicated its responsibility. I have already 
indicated that Shri K A. Ahmed went 
there, Shri Ram Niwas Mirdha went
there,, and I went there later, and in this
particular type of situation, we would 
certainly help in every way possible. One 
concrete help which we can give them and 
we do give them is the assistance of .he
CRP. I do not know my hon. friend’s
attitude to the CRP, but I think he will 
realise the utility erf the CRP in situations 
like this, and it will help to modify the 
general impression of the CRP which he 
has.. . .
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SHRI SAMAR MUKHERJEE The 
CRF is uied against us only and not to 
control riots

SHRI K Cf PANT He made d sur-
prising allegation that the riots had taken 
place with the connivance of the Centre 
I t is an amtuung statement Jt is an irrcs 
ponsible statement 1 would strongly pro 
test against such statements which only 
lead to exacerbate the feelings that 0ready 
exist m that area

SHRI SAMAR MUKHERJEE That is 
because there is a general movement 
against the high prices of foodgrams

SHRI JYOTIRMOY BOSU (Diamoni 
Harbour) I had given notices about two 
things

wrafaft : m r  srft-

^  ^  ^ ? t ? i wv T? t  f a  WTRT 
farf?T STFT t  I ^  "5TT5T *T

STR' f t  jfTW, f a w f t
I

SHRI SAMAR GUHA Th t has i ten 
the demand of the whole House

MR SPEAKFR The lion Mini ter 
had made it very clear

OR ^  ^rt WT
■sNt jfr t^ t  f ,  rft * r t TTfwR? %

1 i  *r? fTRTsfto f^ rn r 1 1

MR. SPEAKER Usually, we allow 
only half an hour for the calling attention 
notice, and we sometimes take it up to 
45 minutes But today it has taken more 
than 1J ho rn  This is the third time in 
♦tii« week that the calling attention notue, 
1mm taken up so much time

1894 (SAKA) Re Piotetdmgs of 202 
the House

SHRI JYOTIRMOY BOSU Since the 
hon Prime Minister is here, she may make 
a statement about the feasibili y of send 
mg an MPs delegation to Assam We 
have been asking for it foi a very long 
time You could help us in this regard.

13.35 hr*.

RF PROCEEDINGS OF THE HOUSE

SHRI JYOTIRMOY BOSU (Diamond 
Harbour) I had written to you about two 
things May I read out? I suo motu 
wish to say the following which I had 
written to you immediately

MR SPEAKER That is already <x 
pun&ed Where does his sun motu eome 
m now ?

!»HRI JYOTIRMOY BOSU I do not 
want to offend Shn Raj Bahadui and 1 
do not want that he snould -»e left huit 
So I onlv want to say that I h ive my 
lecards for him and I do not wish to 
hint him at all He is a good man, theic 
is no difliculty m saying that personalh, 
he is a good man

MR SPFAKfcR One thmt is there 
th it that is already expunged All that 
he can safely do now is not to offend him 
in future

SHRI JYOTIRMOY BOSU All nuht 
Sir

But unfoitunately I hive another un 
pleasant task and that is in ictard to the 
privilege motion about the foui motior s 
th it I had moved in this House in this 
session That has to be taken up That 
is a very unpleasant task Shri Raj 
Bahadur had in his speech said—I am 
told that you Sir, have already he<*rd the 
tape record and it says that he said—th it 
Shn Jyofirmoy Bosu had moved four 
motions >n this session That is number 
one Number two on top of this tiie 
record was altered—I would not use thc 
word ‘tampering’ just now There are 
two things There is a clear case of 
privilege Now I seek your permission
to allow me to raise this question of 
breach of privilege


